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In the matter of :

) ]s Lay wmi Roall 5\~3 Mille Appellant
V8.
e Je afl,l:w —_7 Respondent

{ am directed to transmit herewith a certified copy of Final Order No. # 3‘?6/ 2v0) - VB )

Dated 1o L7302 passed by the Tribunal under Section 35-C(1) of Central Excise
& Salt Act, 1944/Section 129 (B) of the Customs, Act, 1962.
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Copy to : Asstt. Registrar
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3. Chief Commissioner of Central Excise / Customs. T oww. [FUA-
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Adv./Consult. g%,y k. k. A nael, Aolv,
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5.  SDR Newds Delld —

6. JCDR

7. Bar Association, CEGAT, New Delhi

8 Library, CEGAT, New Delhi

9. Director (Review), C.B.E.C. North Block, New Delhi
| 10.  Guard File.
11.  M/s Deeparchic Publications, M-93, Marg-46, Saket, New Delbi.

12. M/s Centax Publications (P) Ltd., 1512-E, Bhishm Pitamah Marg, opp. Sachdeva P.T. College of
Defence Colony, New Delhi-110003

13. MislexSiteCom.Ltd, Mumbai
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Asstt, Registrar
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